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;EFORE HON’BLE NATIONAL GREEN TRIBUNAL&’R&@GW‘A
BENCH, NEW DELHI \; “‘
Original Application No. 203 of 2023 2

IN THE MATTER OF:
Tushar Goswami

Versus
Union of India & Ors.

Supplementary Affidavit of the Additional Chief Secretary,
Environment, Uttar Pradesh in compliance to the order dated
30.10.2023 passed by the Hon’ble National Green Tribunal

I, Manoj Singh aged about 58 years S/o of late Shri Survyay
Singh  presently posted as Additional Chief Secretary,
Environment, Forest & Climate Change Department, U.P. do

hereby solemnly affirm and state on oath as under;

1. That the deponent is presently posted as an Additional
Chief Secretary, Environment, Forest & Climate Change
Department and in its capacity he is well conversant with
the facts and circumstances of the case and authorized to
sv\C/ear this reply affidavit.

. That in the present case the Hon’ble National Green

Tribunal was pleased to pass the following order vide its

order dated 30.10.2023 deposed herein under;

N




382

".....15. So far as the past violation is concerned, Shri Manoj
Kumar, ACS for State of UP has submitted that action has been
initiated to impose fine at the rate of Rs. 12,500 per day. He is
directed to place on record the complete details with full particulars
of the action initiated against the private respondents for past

violations by submitting his affidavit in this regard within two

That in compliance to the order dated 30.10.2023 passed by
the National Green Tribunal, Principal Bench, New Delhi in
Original Application No. 203/2023, an affidavit dated
17.11.2023 has been submitted before Hon'ble Tribunal, New
Delhi. A copy of the Affidavit dated 17.11.2023 is being

attached herewith and marked as Annexure No.-1 to this

Supplementary Affidavit.

That in pursuance to a show cause notice dated 06.11.2023,
Uttar Pradesh Pollution Control Board vide letter dated
23.11.2023 has imposed the Environmental Compensation of
Rs. 17,12,500/- each against both the responsible Project
Proponents i.e. M/s Preveg Communication (India) Limited
and M/s Lalloo Ji & Sons for a default period of 15.01.2023 to
" 31.05.2023 for operation of the Tent City at Varanasi by them
without obtaining prior consent to operate under The Water
(Prevention and Control of Pollution) Act, 1974 & The Air
(Prevention and Control of Pollution) Act, 1981. The copy of
the letter dated 23.11.2023 are being annexed herewith as

Annexure-2 & 3 to this Supplementary Affidavit.

W
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The above additional facts are being placed for kind

consideration of this Hon’ble Tribunal.

wal\

Deponent

VERIFICATION

|, the above named deponent, do hereby verify that the
contents of the above affidavit are true to my personal knowledge
on the basis of the concerned documents. No part of this is false
and nothing material has been concealed.

VERIFIED ON THIS THE 92%? DAY OF NOVEMBER, 2023, AT

)

Deponent

...........




...... Applicant

Versus

NOTARIAL Respondent(s)

Reply on behalf of the Additional Chief Secretary, Environment,
Uttar Pradesh in compliance to the order dated 30.10.2023
passed by the Hon’ble National Green Tribunal

I, Manoj Singh aged about 58 years S/o of late Shri Survyay
Singh presently posted as Additional Chief Secretary, Forest,
Environment & Climate Change Department, U.P. do hereby

solemnly affirm and state of oath as under;

That the deponent is presently posted as an Additional
hief Secretary, Forest, Environment & Climate Change
epartment and in its capacity he is well conversant with
‘ /the facts and circumstances of the case and authorized to
= (I swear this reply affidavit,

2. That in the present case the Hon’ble National Green
Tribunal was pleased to pass the following order vide its
order dated 30.10.2023 deposed herein under;

"....15. So far as the past violation is concerned, Shri Manoj

Kumar, ACS for State of UP has submitted that action has been

initiated to impose fine at the rate of Rs. 12,500 per day. He is

b
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directed to place on record the complete details with full particulars
of the action initiated against the private respondents for past

violations by submitting his affidavit in this regard within two

3. That in pursuance to the Joint Committee Report dated
24.05.2023, a show cause notice dated 06.11.2023 has been
issued by UPPCB against the responsible Project Proponents
i.e. M/s Preveg Communication (India) Limited and M/s Lalloo
Ji & Sons in question for imposition of Environmental
Compensation of Rs. 12500/- per day in accordance with the
Guideline prepared by CPCB titled as “Report of the CPCB In-
house Committee on Methodology for Assessing
Environmental Compensation and Action Plan to utilize the
Fund” for a period of 15.01.2023 to 31.05.2023 for operation
of the Tent City at Varanasi by them without obtaining prior
consent to operate under The Water (Prevention and Control

of Pollution) Act, 1974 & The Air (Prevention and Control of

cOA DSy

_'-5'_;3./_: AN \ Pollution) Act, 1981. The copy of the Show Cause Notices
o[ aomtta \Eglated 06.11.2023 are being annexed herewith as Annexure-1

to this reply.

hat in the present case the following methodology has been
adopted to calculate the amount of Environmental
Compensation on the basis of CPCB guideline mentioned

above-

The Environmental Compensation per Day is calculated as:

EC = PIXNxRxSxLF
Where,

EC is Environmental Compensation in Rupees.

e
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Pl= Pollution Index i.e. 50 Average PI for Orange Category.
N= Number of Days i.e. 01.
R= A factor in Rupees for ECi.e. 250.
S= Factor for scale of operation i.e. 0.5
LF= Location Factor i.e. 2.0 for Population 10 million and
above.
Hence, the Environmental Compensation per Day comes as:

EC = 50x1x250x0.5x2
EC =12500/~-
5. That UPPCB has been directed to take action in accordance
with law against the violation found by the Joint Committee

Report dated 24.05.2023.

The above facts are being placed for kind consideration of this

Hon’ble Tribunal.

)

Deponent

VERIFICATION

l, the above named deponent, do hereby verify that the
contents of the above affidavit are true to my personal knowledge
on the basis of the concerned documents. No part of this is false
and nothing material has been concealed.

VERIFIED ON THIS THE J}' DAY OF NOVEMBER, 2023, AT

” ,«_\\*r“.'ij‘l‘ﬂ
l: . .I'-.f-l R
-y -
N Deponent
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